FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SYSKA E-RETAILS LLP

1IsR No. PARTICULARS DETAILS
. |Name of corporate debtor SYSKA E-RETAILS LLP
2. |Date of incorporation of corporate 01/10/2015
debtor
3. | Authority under which corporate Registrar of Companies - Pune
debtor is incorporated /registered
4. |Corporate Identity No. / Limited AAE-8498

Liability Identification No. of
corporate debtor

5. |Address of the registered office and |7, Akshay Complex Off Dhole Patil Road, Pune,

principal office (if any) of Maharashtra, India, 411001
corporate debtor
6. |Date of closure of Insolvency 14.12.2025

Resolution Process

7. |Liquidation commencement date 08.01.2026

of corporate debtor (Order uploaded on 16.01.2026)
8. |Name and registration number of Name: Vijay Pitamber Lulla
the insolvency professional acting Registration Number:
as liquidator IBBI/IPA-001/1P-P00323/2017-18/10593
9. |Address and e-mail of the liquidator, |Address: 201, Satchidanand Bldg., 12th Road,
as registered with the Board Khar (W), Mumbai - 400 052

Email: vijayplulla@rediffmail.com

10. |Address and e-mail to be used for Address:- 203-B, Arcadia Bldg,195, N.C.PA.
correspondence with the liquidator ~ |Marg, Nariman Point, Mumbai - 400021
E-mail- syska.cirp@gmail.com

11. |Last date for submission of claims ~ |07.02.2026

Notice is hereby given that the National Company Law Tribunal Hyderabad Bench, has
ordered the commencement of liquidation of the Syska E-Retails LLP on 08.01.2026.
However, the said order was uploaded on 16.01.2026.

The stakeholders of Syska E-Retails LLP are hereby called upon to submit their claims
with proof on or before 07.02.2026, to the liquidator at the address mentioned against
item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submission of false or misleading proof of claims shall attract penalties.

Vijay Pitamber Lulla

IBBI Regn No.: IBBI/IPA-01/1P-P00323/2017-18/10593
AFA:AA1/10593/02/300627,/109089; Valid Till 30.06.2027

Date: 19.01.2026

Place: Mumbai
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FINANCIAL EXPRESS

Form No. URC-2 ilal Motilal Oswal Home Finance Limited ETe UNITY SMALL FINANCE BANK LIMITED Bz
Advertisement giving Notice about Registration under Part | of Chapter XXI “»\k%al Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, B Corporatn O#fice: Centrum Houss, Vidyanagari Marg, Kalina, Santacruz (E) Mumbai 450 098
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1) sr=w temrza CS : 8291889898 Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

(FOR IMMOVABLE PROPERTIES) SEE RULE 8{1)

of the companies (Authorised to Register) Rules, 2014] POSSESSION NOTICE (FOR IMMOVABLE PROPERTYIIES) " bk Al bt & st e as of ity Siall Ei Bk Eindiod i B BhiuiReNon it Binsiatin i
o . , . . anaas, the undersigned being Aulhorised Offices of Un ance imited undes the Secudbzation and Reconstruclion o
1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of the (UNDER RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002) . FI' e n.:légh:. L ¢ Gacurity Inerest A E'I[j;E \ i AT 1312} read with Rule Fafth
; L : Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home inancal As5ets and Erfarcement of secunly interest Act, S and in exercise Of paOwers contemed under Secion 1.5{12) read with Ru ine
Companies Act, 2013, an application is proposed to be made after fifteen days hereof Finance Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Securnty Inlarest (Enforcemant) Rules. 2002 issuad Damand Notice dated mentionad hereunder calling upan the fallowing BorraweniCa-
tht bgf;rellheY;IXEIryX];EII;%daySLhe'IEfmr\?ﬂe:_tl?I:he Fli_ggl'strar Ef Cﬁ?mpgnleS,PUE.e/ (;RC (54 of 2002), and in exercise of ?:c\j/vtregznct?c?rl:ggide;Jenfnedresric;lim; S p(g 2)read l\{(\l)i\tlan%ut')% 3 of the tSOefr?eUS’:‘S)’/ Interest (Enforcement) Rules, Borrawees! Guaranioes o repay e amount mentionad in the nolice within 50 days from the date of receipt of the said notice
¢ a? f 3 Cd i CP " SOf tlf: Lo ? dLi b'T't ll__',m:ted rllablpl\tyt zggger(sj IpLLPIIrliIT? notice being also mentioned hereunder within 60 days from the date of receipt of the said notice. The following Borrowar/Lo-Boerowers! Guaraniors having failed |o repay the amount, noboa |5 hereby given ta the fodowing Barrowen'Co-
regisiered under the Frovisions ot the Limited Liabiiity Fartnership Act, 20U vide : The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general Borrowers! Guarantors ard the public in general that the undersigred has taken possession of the properties described heren below in exercizs
AAI-4059 with the Registrar of Companies, Pune/ CRC intends to get registered under that’['unczze;gsi?nedt'has1 gakfetr;] pg\s?essic?n ?t: It?he} pgopﬁﬁieg desg;trit:e? herte(iE t;elow in ei;«le?rclise g%ggwerfhc%nffrred (;.n hir:jﬁ hunder chUb o4 powers confermed on him under Sacsion 134} ofthe i Act read with Rule & ofthe Serurity Interest (Enforcement] Rules, 2002 on 13101/2026.
i imi section (4) of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, on the date mentioned hereunder. * . ;
CHAPTER_ X_Xl OF THE COMPANIES ACT, 2013 (LLP to Private Limited Company) " y , The BarrowenCo-Barrowers! Guarantors in particular and the publc in general is hereby cautioned not fo deal wih the praperties described
2. The Principal objects of the company are as follows:- Counsel a customer to take | Sr | Loan Agreement No. / Name Of The Borrower/ Date of Date Of Description Of The Immovable Property : All | herein below and any dealing with the said properfies shall be suhject ta $he charge of Unity Small Finance Bank Limiled for the amouni menfioned
admission for the educational courses, management consultants, financial consultants, No Co Borrower/Guarantor Degat"? Ng!lce & POSTSIG(SSIOH That Part AndPParce:tOLZZIOPrty Consiting Of harein bilow and Inteast thersan.
advisors, business consultants, technical consultants, information systems and . utstanding aen | roperty Acdress . T wrsCo-B j Hendknd rivhia ib-Bection 8ol Sackion- et otl "
business analysts and other ancillary business or any other business ?;1 any other 1 LXDAU00315-160015444 23-12-2017 | 13-01-2026 Flat No 104, B Wing, 1st Floor Green City inr}idag*wnﬁrflfr:c&?ﬂg:;? Susrenlorssientanis sl prevsors el Secm el e Tt Adt espetatine mele
be decided by th ority of P Borrower: AMRUT BHIKU YADAV For Phase-l S.No.47, Lingali Daund 413801 bl :
gﬂaRner as mfa)t/h ede?t ed by t e(rjnaJOth O? rta']rtlner&f ton of ’ Co-Borrower: VANDANA AMRUT YADAV | Rs.1515799/- | Pune Maharashtra India Mams o the BorouanCoBamomss! Description of the Properties Date of Demand Nofice and
. A copy O e_ raft memoran um and articles of association of the propose The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will Guarantars & Loan Account Numbsr Mortgaged/Secured Assetis) Dutstanding Amount
company may be inspected at the office at SNO 13/2, PLOT NO 7, SAGAR SOCIETY, be subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and interest thereon. The borrower’s — - _ _ :
PUNE, MAHARASHTRA-411021, INDIA attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. 1. Shoury Enterprises (Borrower] | Afl That Fiece And Parcal Of On Land Bearing Gat No 306 Area | Demand Motice Dated 05/08/2025
4. Notice is hereby given that any person objecting to this application may communicate Place : Maharashtra/ Date : 19.01.2026 _ Sd/-Authorized Officer 2. Satigh Vishnu Chavan Admeasuring D0RZE.3Tr, Cut OF Area Admessuing OTH 12 R OF| for Amounting to Rg.97,61,T80.84/-
their objection in writing to the Registrar at Central Registration Centre (CRC), Indian (Motilal Oswal Home Finance Limited) ICe-Barrower & Mortgagor) Potkharaba Arca Admeagurimg (MH29R Out OF Total Area| (Rupses Ninaty-Seven Lakh Sixty-
Institute of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT Manesar, District 3. Jyoli Satish Chavan ddmeasuring fEH42R Situated AL Vilage-Venawadl, Tal-Bhor, | Ona Theusand Savan Hundrad And
Gurgaon (Haryana), Pin Code-122050, within twenty-one days from the date of | Co-Barrower) Dist-Pune And Bounded as under- Boundaries (A5 Per| Eighly And Eighty-Four Paisa Only)
publication of this notice, with a copy to the company at its registered office. Loan Account Number: Maorigage/Sale Document);- Marth; Propery OF M, Dashrath |  as on 0580972025 Plus Appliicable
D 19th f January 202 . Chewhian. Soulh: Rosd, East Road, West Properiy Ofhr, Bhalke Inferesi and Other Chames
ated 19th day of January 2026 Names of Applicant LSFBPUNMSMEDODOOZTT2 ! ’ J
1. BHARAT CHANDRAKANT GADDAMWAR (Designated Partner) Date ; 18-01-2026 Sdi- (Authorised Officer)

AT T eI Al CHEMIST ASSET RECONSTRUCTION COMPANY LIMITED BREZRUTIUIET G Unity Small Finance Bank Limited

CIN No. U74999DL2002PLC117052

A-270, 1st & 2nd Floor, Defence Colony, New Delhi - 110 024, India

Email: admin@alchemistarc.com, Website: www.alchemistarc.com EFMEW BAJM HD“S'HE FI"anE LlMlTEn

FORM B PUBLIC NOTICE Corporate office; Cerebrum IT Park B2 Bullding 5th floor, Kalyani Magar, Pune, Maharashira 411014 Branch
PUBLIC ANNOUNCEMENT . o - - - . Office: C/4 Plol No. 12, Kohinoor Eslate Hsg, Soc. Mula Road, hNear Kamal Mayan Bajaj Garden, Wakdowadi, Pune - 411003
(Ragulation 12 of the Inscivency and Bankeuptey (Liquidation Process) ~ (Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002) POSSESSION NOTICE
Reguiations, 2016) Notice is hereby given that Alchemist Asset Reconstruction Company Limited (the Secured Creditor/ARC), having acquired the below-mentioned - — - - - -
loan accounts from SBFC Finance Limited under an Assignment of Debt dated 30.09.2025, has issued Demand Notice(s) under Section 13(2) Under Section 13(4) of the Securitization and Reconstruction of Financial Assets and Enforcemant of Security
FOR THE ATTENTION OF THE STAKEHOLDERS OF of the SARFAESI Act, 2002 to the respective borrower(s)/co-borrower(s)/guarantor(s), calling upon them to discharge in full their liabilities to the Interest Act 2002 & Rule 841} of the Security Interest (Enforcement) Rules 2002. (Appendix -I¥)
SYSKA E-RETAILS LLP Secured Creditor within 60 (Sixty) days from the date of receipt of the said notice(s). Whereas, the undersigned being the Authorized Officer of Ms BAJA) HOUSING FINANCE LIMITED (BHFL) under the
Mo PARTICULARS DETAILS - In the event of failure to repay the said dues within the stipulated period, the Secured Creditor shall be entitled to exercise all or any of the rights securitzation and Reconstruchon of Financial Assets and Enforcemant of Security Interest Act 2002 and in axercise of powers
1. |Marne of comporate dabior SYSHA E-RETALS LLP Il |under Section 13(4) of the Act, including taking possession of the secured assets, without any further notice. confarred undes section 13(2) read with Rule 3 of the Sacurity Interest (Enforcement) Rules 2002, issusd Demand Nolice{s] to
3, | Date of mcoporation of comarats | 01/ 10,/2015 1 DETAILS OF BORROWERS / ACCOUNTS Borrower(s) Co-Borrower(s) Guarantor(s) mentioned haralrlw below to repay the amount mantioned in the notica within 60 days
; from the date of receipt of the said notice. The Bormowen(s) Co-Bomower(s) Gudrantor{s] having faded to repay the amournt,
| debiter ) i | { Sr Loan Name of Borrower(s) / A t Due | Date of 13(2 niotica = heraby given to the Borrower(s ¥ Co-Bomower{a ) Guaranion(s) and the pubsc in general thal the undersigned on behalf
3. | Authariy under which comceain R gisirar of Comgisnies - Pung il AccountiNo Co-Borrower(s) / mount Due | Date of 13(2) Description of Secured Asset Due Date of Mis Bajal Houssng Finance Lamited, has taken over the possession of the propeny described herein below In exercise of the
[debtor = incomorated fregistered | % ' Guarantor(s)) (X) Notice powers conferred on him under Saction 13(4) of the said Ad read with Rule 8-01) of the 534 ez, The Bordwerls) Co-
& Creperate ansity Mo Limitesd BVE- B 0E I All that Piece And Parcel Property Situated At Plot Eorrowers ) Guasanbar[shin particular &nd the pubiec inogenenal are henshy caulionsd mol Lo deal with the below saod property and
Lisbality Identitizatian b, ol IMagsood Mehboob Bagayat No.19, Gat No.709, Of 22/386, Ganesh Nagar, Gall any rll::;lllr'gs wilh thiz said properly will be subject bo the first charge of BHFL for the amaownlis] as mentioned hergin under with
| cnporaie debior | 1| PRO1431549 L.Shainaz Maksud Bagayat 570080 |18-December-| No4, Near Maruti Mandir, Ganganagar, Ichalkaranji,| t30 b futiire interast thareon
5, |Address of the registered afficeand | 7, Aksnay Comples OFf Dhole Patil Road, Pune, IMehabub Karimsab Bagayat| """ 2025 | Kolhapur-416116. Bounded By - East - Property Of eggzn; er Nameg of the Borrower(s)iGuarantor|s| Description of the Oemand Notice | Date of
principal office (i any) af Malarashirg, India, 411001 Ashabi MehbubBagayat Mr Barage, West — Jamir Bagayat& Mr Gawad, North {LAN Mo, Mame of Branch) Immavable property Date & Amount | Pessession
COMPOrEs debior | - Road, South - Mr Patil. Branch : PUNE LAN No. H402HHL1135656 | All thal piece and parcal of the Non-agricoflural | 31st Oct 20235 & |14.01.2026
6. |Dare of chosure of Insclvency | 14122025 Il [ The amounts mentioned above are due as on the respective dates indicated against each account, together with further interest, penal charges, and HA0ZHLT1140089 Property described as: Flal No 403 Admeasuring | Rs, 31.50,014/-
Reolution Procets costs, and expenses thereon till the date of realization. 1. Archana Mahendra Danang [Borrower) | L-F.l.r|.'|E': Ares ADout di_i" ag Fls Le 39 if = Mirs | [Rupees | I1!rlg,l
7 |Liguidation comvrancement date | OB.0L 2006 Il | The borrower(s)/guarantor(s) are hereby cautioned not to deal with or dispose of, by way of sale, lease, mortgage, charge, or otherwise, the secured 2. Mahenidre Baleram Danane. (Co- | Built Up Ared 555 F"ql_‘_'f'; .8 51,56 Sq E'“‘ Along | Ore Lakh Fifty
i v rcee de b fOrder Gploaded sa 18,00, 2026) asset(s) described above without the prior written consent of the Secured Creditor. EE‘”P"""E" ? : e, : | b enHrn e D S fis 'u'"fj '!.Zar ) hio !'!*"E' Th':""sar,"j
| : e : l This publication is made in compliance with the provisions of the SARFAESI Act, 2002, for the information of the borrower(s), guarantor(s), and the Al Flat No B-403, Lake Paradise, Bhawady  § 28, 41h Floor In B-wing, Lake Paradise. GatNo 60, | Fourteen Only)
el Fame Bnd regeetralan rurmiser of Mamias Vijay Fiiambar Lulia p | oubli p p ) ) g ’ le Mear Bhairavanth Mandir, Iil-l'ﬂ-'ﬂhl:lll : l'u"i"E"Q".'—"- Ii.l":lghﬂli Ia'-'-rahh'-'a-di]. Tak I'l-';l'u'"..-":l. Disl-
the: irgaabency prafiszzonal sofing Registration Number: general public. . , . Purie, Maharashira-212207 | Pune, Maharashtra 412207
B Hquidator BB IPA-O0L IPFO03 23/ 2007-18/ 10593 In case of any queries, p_Iease contact the undersigned a? the following contact details:Phone: 011-46562584 — - : -
O, |Address and e-mail of the iquitator, | Addresa: 201_Satchidanand Bidg., 12th Road, | Email: admin@alchemistarc.com, ashutosh@alchemistarc.com Branch : PUME All that piece and parcsd of| 315t Oct .euzs:s 14.01.2026
= - " - LAN No, HA0ZHLTIE50384 & HA4DZHHLOGA 1004 the MNon-agricullurall Rs 3034 255/
&5 ragistarad with the Board Whar W), Mumbai - 400 052 Date:- 19.01.2026 Sd/- Authorised Officer 1. Sharad & Kumbhar I:BD!'I"JJ'H'ET:I Propary dessribad as: Flai (Rupsas Thi
Emall: vijgyphullasreditnall.com Place:- PUNE Alchemist Asset Reconstruction Company Limited 2. Ashwinl Sharad Kumbhar (Co-Borrower) Hio EBEFEth Fioar, Wing A Lar.*'DTm Fgr
am | R o o T | acting in its capacity as Trustee of Alchemist XLVII Trust) Secured Creditor AL Fc e B . ) YRR S ,E' ? h {y 3
10 | Addross and o-mall tp b vmed fio Addressc- 2030, Aroadia Bldg 186, MG PA, ( 9 pacity Al Flab Mo A 802 Suvarna Aalay Aland Markal Boad, Thorave Byvamma May, Gat Ne 210, Thousand Two
| correspeadence with the fguidator | Marg, Mariman Foet, Mumbal - 400001 Wasti Charhali Khurd Alandi Devachs, Pune, Maharashira-4 12105 | And 291112 CharhaliBhurd | Hundned Fifly Five
E-mall syston.cirg@gmail. oo Orily)
11 | Lest date for submisaion of claima | OT02.2026 l Place: PUNE Date: 19.01.2026 Sdi- Authorized Officer, Bajaj Housing Finance Limited
Motice I8 hareby givan that the MNational Corfgamny: Law Triounal Hyderabad Bench, has
ogrgened  the commeancement of liguidation of the Syska E-Retails LLP o 08002026 — = - — = =
However, the said order wass upioaded on 16:01.2026. o e _ motilal Motilal Oswal Home Finance Limited g TG LYY [LAN: LXKOL00117-180066797 15-112019 For  |C.SNo.1503,  Muslim| Reserve Price: Rs.900000/(Rupees
N I Iy TR A U I T TN S }H‘ svia]  Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel E-AUCTION CUM SALE BECCLSLET Rs:804546/- (Rupees |Mohalla, ~ Varchi  Galli, Nine Lakh Only)
;'rllw'm E-.-:r.‘.'f'.l. i ' a1 T bl s |.n.:r:l ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898 Borrower: Rajvalli Ramjan Eight Lakh Four Near Pir Devsathan, A/P - EMD: Rs. 90000/-(Rupees Ninety
Tha financial craditors shall subrst thielr claims with proof by alectronic maans onby. A ' i iiehsitenvinmotisloswalicomaEmall hfquery@motllaloswal-.c.om. : — Jamadar ) Thousand Five | Yelavi, Tasegaon, Sangli, Thousand Only)
other creditors may submit the claims with the proal in person, by post o by electranic E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets |Co-Borrower: Ramjan Gulab Hundred & Forty Six |Maharashtra - 416416
maans. and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. |Jamadar Only) |
Subimigsson of false o misleading prosf of claims shall stiract penalbes Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property |LAN: LXDAU00115-160009870 21-12-2018For Rs: |Flat No-403 A Wing 4Th| Reserve Price: Rs.1486387/-
Vijay Pitamber Lulla mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be sold on “As is where |Branch: Baramati 1309080/- (Rupees |Floor Green City Phase | (Rupees Fourteen Lakh Eighty Six
LBFT;“‘E" Egm.Pguﬂn]sg*;ﬁ;é{igﬁ%ﬁ?ﬁﬂ{ﬁimr is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc. |Borrower: Abhishek Sunil Harnole Thirteen Lakh Nine | No-1 B/H Mangesh | Thousand Three Hundred & Eighty
mmﬁ: “2&; .l 4 Y - as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002) |Co-Borrower: Alpana Sunil Harnole Thousand &Eighty |Memorial School Pune- Seven Only)
Place: Mumbai through website motilaloswalhf.com”as per the details given below : Only) 413801 Maharashtra EMD: Rs. 148639/- (Rupees One
Lakh Forty Eight Thousand Six

Date and time of E-Auction Date: 10-02-2026 11:00 Am to 02:00 Pm Hundred & Thirty Nine Only)

with unlimited extensions of 15 minute each LAN: LXKOL00315-160020151 08-02-2018 For Rs: |Cts No 738, Milkat No|  Reserve Price: Rs.1000000/-
Last date of EMD Deposit:09-02-2026 Branch: Kolhapur 825281/- (Rupees 1090 Near Mutton Market (Rupees Ten Lakh Only)

Borrower(s)/Guarantor(s) / Demand Notice Description of the Reserve Price, EMD / Last date Borrower: Pr:amod Va_isant Mane E_ight Lakh Twenty |Vadange Taluka Karveer, EMD: Rs. 100000/-(Rupees One
PUBLIC NOTICE Loan Account Date and Amount Immovable property of EMD ::no-Borrower. Sharmila Pramod HFlvcv.;z Tg%uzgnﬁt Tv(;o Kolhapur 416116 Lakh Only)
TRANSPARENT ENERGY SYSTEMS PRIVATE LIMITED (IN LIGUIDATION) LAN: LXCHA00315-160009056 | 06-08-2022 For Rs: |Flat No-01, 1St Floor, A|  Reserve Price: Rs.1375962/- ane e o ')9 ybne
CIN - UZ9198PN1SEBEFTCO2 2582 Branch: Chakan 1383544/- (Rupees |Wing, Bhagyalaxmi Villa,| (Rupees Thirteen Lakh Seventy - y - — —
Regd Office: Pushpa Helghts, 1st Floar, Bibwewadl Comer, Borrower: Nasir Basaratakhan Thirteen Lakh Eighty |S No-104/1, Rajgurunagar,| Five Thousand Nine Hundred & ||LAN: LXDAU00315-160018293 03-10-2024 ForRs:  [S No 49/1 At Malwadi Reserve Price: Rs.1100000/-
Pune - Satara Rosd Pune - 411037 Pathan Three Thousand Five |Goli Kharkhana, Khed, Sixty Two Only) Branch: Baramati 1029359/- (Rupees |Lingali Near Bhagwat ngh (Rupees Eleven Lakh Only)
< 3 Co-Borrower: Rashida Nasir Hundred & Forty Four |Pune, Maharashtra 410505 | EMD: Rs. 137596/-(Rupees One ||Borrower: Tushar Dattatray Ten Lakh Twenty | School Tal Daund Dist; EMD: Rs. 110000/-(Rupees One
Date of E-Auction Public Announcement: 19th Janwary, 2026 Pathan Only) Lakh Thirty Seven Thousand Five | Tembare Nine Thousand Three [Pune 0 0 B/H Prashant Lakh Ten Thousand Only)
For Auction of Assets (“ASSET 2" as described below) of Transparent Energy Guarantor:Rajjak Basaratakhan Hundred & Ninety Six Only) Co-Borrower: Reshma Tushar Hundred & Fifty Nine |Hardwear 413801 Pune
Systems Private Limited (in Liquidation), on a standalone basis, on “As is where Pathan Tembare Only) Pune Maharashtra | :
is basis™, “As is what Is basis”, “Whatever there s basis™ and “Without any LAN: LXDAU00315-160009522 13-10-2022 For Rs: |Flat No-01, 1St Floor, Vastu Reserve Price: Rs.1941729/- LAN: LXPIM00116-170026236 09-07-2024 ForRs: |Flat No 01 1St FiIr Reserve Price: Rs.3100000/-
recourse basis”, under the provisions of the Insolvency and Bankrupicy Code, Branch: Baramati 1967659/- (Rupees |Apartment, Sr/No-179/2/2, (Rupees Nineteen Lakh Forty Branch: Pimpri 2790624/- (Rupees |S.No.81 Hissa No0.1/285/2] (Rupees Thirty One Lakh Only)
2016 [“Cod L b Order of the Hon'ble National C Law Tribunal Borrower: Raju Subhash Nineteen Lakh Sixty |(Old S/No/185), Cts No-| One Thousand Seven Hundred & ||Borrower: Rupesh Bhaktaraj Twenty Seven Lakh |Uttareshwar Apt Pimple. EMD: Rs. 310000/-(Rupees Three
(“Code™) by an Order '. .“ . VOE) LOEIEREY LU STl Jadhav Seven Thousand Six |2696/2, Plot No-19 20 21, Twenty Nine Only) Pillaiswamy Ninety Thousand Six |Gurav Haveli Pune 0 O Nr. Lakh Ten Thousand Only)
Mumbai Bench ("NCLT™) dated 30th October, 2025 Co-Borrower: Jyoti Raju Jadhav | Hundred & Fifty Nine |& 22, Near Gandhi Row| EMD: Rs.194173/-(Rupees One || Co-Borrower: Dinesh Bhaktaraj | Hundred & Twenty |Ganesh Temple 411001
Date of E-Auction - 13th February, 2026 from 3:00 PM to 05:00 PM" Only) House, Pune, Maharashtra| Lakh Ninety Four Thousand One ||Pillaiswamy Four Only) Pune Maharashtra |
Pursuant I ation 32 of the Insolvancy ar ; ia (Liguidation 413801 Hundred & Seventy Three Only) |I} AN: LXTAL00416-170028506 09-02-2023ForRs: |Cts  No-3390,  Near| R Price: Rs.1800000/-
ursuand o Requidion 32 of s Inseivancy and Barkrupley Beard ol Indiz (Ligiidation = : or Rs: S o ) ear eserve Frice: Rs.
Process) Regulations, 2018, Public Anncuncement s hereby mace rviting for the LAN: L).(DAU0031_5-1 60007539 30-12-2023 For Rs: | Flat _ No-301, 3Rd Floor, Reserve Price: Rs.1400000/- Branch: Talegaon 1469661/- (Rupges Vitthal Me!ndir, Besjde (Rupees Eighteen Lakh Only)

- : p i Branch: Baramati 1370238/~ (Rupees | B-Wing, Green City Phase-| (Rupees Fourteen Lakh Only)  |/Borrower: Amol Uddhav Fourteen Lakh Sixty |Sangamwadi Nr.Vittal| EMD: Rs. 180000/-(Rupees One
Expression of J!r:r.ﬂregt from praspeciive bidders for the purpose of submission of |:|.|[‘£ 4l Borrower: Tushar Ramesh Thirteen Lakh Seventy |li, Sahaniwas Praklpa,| EMD: Rs. 140000/-(Rupees One Birdawde. Nine Thousand Six | Mandir puné Maharéshtra Lak.h Ei.ghty Thousand Only)
TEE-FIEEI IIIf-EI..I[!fIIZ'ﬂ I:If |!I55E'1'2 an Etal'll.?ﬂmrﬂ |I'5|5'5 f-'}l' T"ﬂrﬁr.lﬂl'E“"lr EﬂErg‘;‘ E'ﬂ'stﬂn‘ﬁ Frl'n'EﬂE Doshi Thousand Two Survey N047’ Mouje_ Lakh Forty Thousand Only) Co-Borrower: Udhav Hundred & SlXty One 44110?; ’

Limited - In Liquidation Co-Borrower: Swati Tushar Hundred & Thirty Eight |Lingali, Taluka- Daund, Dnyneshwar Birdwade Only) |
S U 8 1 001" R WANE 5 DA .| I NI B Ve, RGN 11666 1 b Dosh only) tune, Maharashtra 413901 : LAN: LXPUN00216-170025830 | 10-08-2025For Rs: |Plot No 12 Gat No| Reserve Price: Rs.360421/-(Rupees
and “Mo recoprse basis”, as owned by Transparen| Enengy Systems Private Limied (in LAN: LXDAU00115-160009925 09-02-2018 For Rs: | Survey No. 47, Green City Reserve Price: Rs.1753522/- . _ : :

. P ¥ ) ) . . Branch: Pune 320141/- (Rupees |99/A/1/1,Area Ad Measuring| Three Lakh Sixty Thousand Four
Liguidation}, forming part of the Liguidation Estate forrned by the Liquidator, who is granch. B.a}zgmatll( hav Patol 13?7548(_' (I(F;”g.‘]?tes ih?/;.e Ng'szFlalt:I NO'ZE?/A"_i TLRUP?I%S Sevegtggn L|-IakhdF|f‘tjy& Borrower: Gautam Appa Three Lakh Twenty |[1000 Sq.Mtr, Nr. Urulii Hundred & Twenty One Only)
appointed by the Hon'kle NOLT, Mumbal Banch vide order dated A0eh October, 2025. The Corrower. iran eshav atole ifteen Lakh Fifty N9 rloor ree 11ousanc Five bundre Jagdale Thousand One Kanchan Mauje Khamgaon| EMD: Rs. 36042/-(Rupees Thirty

: : ; : : o-Borrower: Laila Kiran Patole | Seven Thousand Five |Mangesh Memorial School Twenty Two Only) A R .
sale will b2 dane by the undersigned thraugh the E-auction platferm providad at the web ; . N Co-Borrower: Anita Appa Hundred & Forty One |Tal Haveli Dist. Pune 0 0| Six Thousand &Forty Two Only)
SERLL ' ool i Hundred & Forty Eight | Pune 413801 EMD: Rs. 175352/-(Rupees One .
portal: hiips:/ibbibaanknet comigauction-ibbi Only) Lakh Seventy Five Thousand Three ||J23dale Only) Near Uruli Kanchan 410502
2 i . Pune Maharashtra
Date of the aucton —13° February 2026 ir Hundred & Fifty Two Only) _ _ _ : —
Dt of Rssits L " LAN: LXDAU00115-160009934 | 21-12-2018 For Rs: |Flat No-402 B-Wing 4Th| Reserve Price: Rs.1487114/- | LAN: LXDAU00316-170026444 | 08-06-2022 ForRs: |Gat No 283, Girim Near]  Reserve Price: Rs.1900000/-
. Branch: Baramati 1316835/- (Rupees | Floor Green City Phase-| (Rupees Fourteen Lakh Eighty || Branch: Baramati 1879131/- (Rupees | Gopalwadi, Jadhav Wadi|  (Rupees Nineteen Lakh Only)
Price (INF} | Deposil (INR) | Valua [INF)} : ; ; i aali Borrower: Swapnil Sanja Eighteen Lakh Seventy [Road, Tal Daund, Dist/| EMD: Rs. 190000/-(Rupees One
. 1 . . Borrower: Dattatray Ambadas Thirteen Lakh Sixteen |Lingali Road B/H Mangesh| Seven Thousand One Hundred & P jay g y ; ; . p
ASSET 2 - Sale of Shirwal Plant on Pawar Thousand Eight Memorial School 411001 Fourteen Only) Jadhav _ Nine Thousand One | Pune, Maharashtra 413801 Lakh Ninety Thousand Only)
Standalone Basis Co-Borrower: Savita Dattatray | Hundred & Thirty Five | Pune Maharashtra EMD: Rs. 148711/-(Rupees One ﬁz'Bzﬂowej: gsnleev Hundredo& ITf)""ty One
2 2 ; 3 50,0000F | B&00.000 B 0000 Pawar Only) Lakh Forty Eight Thousand Seven anderao Jadhav nly |
gﬂr'dﬂ*’j[jls';;'fﬂﬁ'liF:f‘",' “ﬂg!ﬂ:‘;‘”ﬂ E"d Hundred & Eleven Only) LAN: LXKOL00316-170033567 | 24-06-2019 For Rs: | Mikat No 629, Lad Gully,| _ Reserve Price: Rs.2700000/-
355 s -.."III i I:'I“;“*' e ¥ LAN: LXDAU00115-160009931 | 20-12-2018 For Rs: |Green City Phase No-2 Flat|  Reserve Price: Rs.2243369/- || Branch: Kolhapur 2043798/ (Rupees | Near Bhalchandra, General | (Rupees Twenty Seven Lakh Only)
PR age :: i .';'"f.a' _:’atam' Branch: Baramati 1306315/- (Rupees |No-402 B Wing Survey No| (Rupees Twenty Two Lakh Forty |(Borrower: Ajit Pandurang Naik Twenty Lakh Forty | Stores, Satarde, Kolhapur,| EMD: Rs. 270000/-(Rupees Two
_ME lafasiita on ~as II_"T'” k5", "asis "'“alll Borrower: Ganesh Sanjay Thirteen Lakh Six 47 B/H Mangesh Memorial| Three Thousand Three Hundred & || Co-Borrower: Rajashri Ajit Naik | Three Thousand Seven | Maharashtra - 416205 Lakh Seventy Thousand Only)
i5”, “whatever thera is” and “no recourse Jathar Thousand Three | School 413801 Pune Pune Sixty Nine Only) Guarantor:Sagar Bhikaji Patil [ Hundred & Ninety Eight
hiagis, Co-Borrower: Asha Sanjay Hundred & Fifteen Maharashtra EMD: Rs. 224337/-(Rupees Two Only) |
Impariant Males: Jathar Only) La:flh T;verétsé FTohl!:t Thsousang Tlh)ree LAN: LXDAU00416-170031543 11-07-2023 For Rs: |Milkat No. 579, At] Reserve Price: Rs.1100000/-
T il T s et i A T undre irty seven Unly Branch: Baramati 1043133/- (Rupees |Ravangaon, Akashnagar, (Rupees Eleven Lakh Only)
1. The Liguidater shall condwdt auction sale of Lapd and Building & Plant & Machinery al LAN: LXDAU00115-160009940 18-02-2019 F - - — . ’ ’
Ay 2 o kR ek : - -02- orRs: |Flat No/403 Green City Reserve Price: Rs.1900000/- Borrower: Gendev Manik Atole | Ten Lakh Forty Three |Near Canool Road, Tal-| EMD: Rs. 110000/-(Rupees One
Shirwal plant s contemplated under Reguiation 32 of the Liguidation Process Branch: Baramati 1331402/~ (Rupees |Phase 3, Lingaliroad,|  (Rupees Nineteen Lakh Only) || Co-Borrower: Rekha Ganadev Thousand One | Daund, Pune, Maharashtra|  Lakh Ten Thousand Only)
Requlations throegh E- Auction Process on *4s is whese is basis®, "As is what is basiz”, Borrower: Ramesh Hari Veer Thirteen Lakh Thirty [Survey No-47, Nr Mangesh| EMD: Rs. 190000/-(Rupees One || atole Hundred & Thirty Three | 413130.
“Whativer there I bagis” and “No recourse basis® through e-Auction Service provider One Thousand Four  |Memorial School, Daund-|  Lakh Ninety Thousand Only) Only) |
i.& Banined auction platiarm a1 s web portal (hitps:/baanknet comy ) _ Hundred.&-Two-Only)4:2202 Bune-Maharashira - LAN: LXPUN00316-170045876 | 27-12-2023 For Rs: | Flat No.2, 15t Floor, Survey| _ Reserve Price: Rs.2100000/-
2. The details of the process and timealinas ars outfined in the E-Auction process document 'éAN- 'B’_(gAU°°31_5'16°°16181 202'12'2018;” Rs: |Flat N°'3,\?3/E'W'“|a Gfe?”l R;?“"e i[:cT‘*H,RS-z§93°T6;'(R“P°eS Branch: Pune 1745140/- (Rupees |No. 59, Hiss No 3/17, M K| (Rupees Twenty One Lakh Only)
The said E-Auction process docurment is availabie on the websie of Baanknet auction B:Ja:'?:w.er-aBrz?atl 8. 939/~ (Rupees Cty S. o-.7 emoria ine La irty ine ousand Borrower: Sayed Jamal Seventeen Lakh Forty |Classic Heritage Building, EMD: Rs. 210000/-(Rupees Two
: : : gwat Ashok More Eight Lakh Twenty [School Behind Mangesh Three Hundred & Six Only) : : :
o T e bo iR webeip TV, i / . - : . . : Khamrujama Sayed Five Thousand One | Mouje-Kondhwa Kh, Taluka- Lakh Ten Thousand Only)
platiorm. The addeess to the webgite is: hitps:{baanknet. comy). Co-Borrower: Savitra Ashok Four Thousand Nine |Memorial 413801 Pune| EMD: Rs. 93931/-(Rupees Ninet

¥ s e T T : ; : ) . iy . y Co-Borrower: Sayed Nishat Hundred & Forty Only) | Haveli, Pune, Maharashtra

d. The Liqusdatar has the abaosube fghl 0 accepl ar rejact any or all afler(s] or adgurm More Hundred & Thirty Nine | Maharashtra Three Thousand Nine Hundred & Anium S d.J I 41104é ’
postpons’cancel madify tarminate the e-auction or withdraw any assets thereed from the Only) i , Thirty One Only) G:ﬁ’:nt:xfsm:::":bdul Aziz
awsction proceeding at any stage without assigning any reason thareof IéAN: IF]XgAU001:_6-1 70026786 2555-411,?-729(/)18RF0r Rs: :I\g/l(;l:;(aAtt NO}/(hssfr{ lGat NNO- Reserve I;Lice: Esl.(l’;‘ogO(:Ol-(Rupees Shaikh ’ |
4. As per provisa to clause (f) of the Section 35 (1) of the Code, the infarested bidders shal e var kol Abdulalll shaikhlll £ - (Rupges ’- A ondwai Seed el LAk oY) . |[LAN: LXSAT00316-170050802 | 22-10-2021For Rs: | Flat No. - 1, 1t Floor, Shri| _ Reserve Price: Rs.2800000/-
P : ¥ T = - S Borrower: lkbal Abdulajij Shaikh| Five Lakh Fifty Four |[Shaikh Wasti,Undwai Supa| EMD: Rs. 30000/-(Rupees Thirty ) .
nol B egible 1o sibemst 2 Did il o fails 1o meel e ehgibnlity crbefa 35 set oul in Saction Co-Borrower: Isarat Ekbal Thousand One Road Baramati Pune/ Nr Thousand Only) Branch: Satara 1389161/- (Rupees |Sai Prasad Apartment,| (Rupees Twenty Eight Lakh Only)
298 of tha Coda (a3 amended fram tirme o timsa) Shaikh Hundred & Seventy | Panchaganga A’pt 411038 Borrower: Sachin Sopan Thirteen Lakh Eighty [Survey No. - 2/1/1A, Plot; EMD: Rs. 280000/-(Rupees Two
5. The prospective bédders shall submit the requisite documents (a5 mentioned in the Nine Only) Pune Pune Maharashtra Nanavare ) _ Nine Thousand One |No. - 56, Near Sai Mandir,|  Lakh Eighty Thousand Only)
dedalied E-Auction Process Document) inciuding an underiaking that they do not sutfer LAN: LXKOL00316-170024434 20-12-2021 For Rs: | Plot No.- 30 & 31, Survey|  Reserve Price: Rs.1000000/- || Co-Borrower: Anita Sachin Hundred & Sixty One | Jadhavwadi, Phaltan, Satara,
from any ineligiility under section 29A of the Code 1o the exient applicable. If e Branch: Kolhapur 1109654/- (Rupees | No.-442 /4B, Laxminarayan (Rupees Ten Lakh Only) E:;aY.;ﬁAUOMW s o 2%2I1y)F = Mﬁ:a{asgtra '412253 T— rios R 600000 R
wnsaective bidéar is fommd ineligibé at an a tha earmest maney o itad =hall he Borrower: Shreedhar Madhukar Eleven Lakh Nine Colony, Sangali, Miraj,| EMD: Rs. 100000/-(Rupees One : - -Uo- or Rs: lika 0. - ) -|Reserve Frice: ks. -(Rupees
: I:I.hipﬁ rhiade NGl s, AT B (RS HaG D Bhandvale Thousand Six Hundred [Behind D Mart, Sangli, Lakh Only) Branch: Baramati 525645/- (Rupees |Kharkhel, Koreshwar Six Lakh Only)
m'E. ¢ : ) i ) Co-Borrower: Shreya Shridhar & Fifty Four Only) Maharashtra- 416416 Borrower: Mahendra Baban Five Lakh Twenty Five | Mander Road, Near Govt| EMD: Rs. 60000/-(Rupees Sixty
6. The fast date of subrmission of relevant documents &s statad in the e-auction process Bhandwale Bhapkar Thousand Six Hundred | Hospital, Baramati, Pune, Thousand Only)
docurment s 11th February, 2026. LAN: LXSOL00116-170027757 08-02-2022 For Rs: |Plot No 28, Mauje,| Reserve Price: Rs.2505455/-(Rupees | Co-Borrower: Baban Ananda & Forty Five Only) | Maharashtra - 413102
7. The fast date of payment of Earmest Monay dapesit by the qualified biddars 5 17t Branch: Solapur 2731281/- (Rupees |Kumnhari, Gat No.621/1,| Twenty Five Lakh Five Thousand Four || Bhapkar
Febroary, 2026. Borrower: Bandu Ambadas Twenty Seven Lakh |Plot No.28, Solapur, Hundred & Fifty Five Only) LAN: 07-03-2025 For Rs: | Store No. 13 Lower Ground | Reserve Price: Rs.880242/-(Rupees
_ /- Kamble Thirty One Thousand |413006, Maharashtra EMD: Rs. 250546/-(Rupees Two Lakh |/ XMOSOLAPU1121-220626063 |905631/- (Rupees Nine | Floor B Wing Ss Icon Phase| Eight Lakh Eighty Thousand Two
Date :- 18th Janaary, 2026 Vijendra Kumar Jain Co-Borrower: Archana Bandu | Two Hundred & Eighty Fifty Thousand Five Hundred & Forty ||Branch: Solapur Lakh Five Thousand [1 OId S No. 155/1A/1/2]  Hundred & Forty Two Only)
Place - Mumbai _— : e Kamble One Only) Six Only) Borrower: Surekha Dhiraj Six Hundred & Thirty [New S No. 153/1A/1 /2| EMD: Rs. 88024/-(Rupees Eighty
KIGUNAMARE OF HHRRMNIORT ERAIYY SYRONR: & fiVAle Lieiey LAN: LXAHMO00416-170030009 | 29-02-2024 For Rs: |Gat No 106  Vilage|  Reserve Price: Rs.1700000/-  ||Rangdal One Only) Kasabe 0 0 Near Gandhi| Eight Thousand &Twenty Four
Registration No.: IBBLIPA-001/1P-PODTE1/2017-201811253 Branch: Ahmednagar 1397182/ (Rupees | Trimbakpur ~Tal Rahuri| (Rupees Seventeen Lakh Only) || Co-Borrower: Dhiraj Rangdal Nagar 413005 Solapur Only)
Borrower: Bhausaheb Thirteen Lakh Ninety | Dist Ahmednagar 0 0 Opp| EMD: Rs. 170000/-(Rupees One Maharashtra
\élshvanath K.oéase_ Seven Th8c(>us_and One |Padmavati Mandir 413721 Lakh Seventy Thousand Only) LAN: 14-05-2025 For Rs: | Tenement No. 1189 Group Reserve Price: Rs.1021854/-
Bg;‘ff;‘gﬁ;"l’:&olgg"a HundredOnFy')ghty Two | Pune Maharashtra LXMOSOLAPU5522-230670854 | 1040136/~ (Rupees Ten|- C Ad Measuring 49.50 | (Rupees Ten Lakh Twenty One
- - Branch: Solapur Lakh Forty Thousand |Sq.Mtr.  Pune  Housing| Thousand Eight Hundred & Fifty
EXPRESS LAN: L).(DAU0031.6-1 70034564 08-06-2023 For Rs: Gat NO-2163/3, At Nimgaon, Reserve Price: Rs.1700000/- Borrower: Rajesh Shekhar Pula | One Hundred & Thirty |And Area Development Four Only)
Branch: Baramati 1681049/- (Rupees | Ketki Phutane Nagar, Near| (Rupees Seventeen Lakh Only) || o gorrower: Shakuntala Six Only) Board Jule Solapur Part] EMD: Rs. 102185/-(Rupees One
Borrower: Sandip Laxman Sixteen Lakh Eighty |Pawar House, Sarafwadi| EMD: Rs. 170000/-(Rupees One Shekhar Pula - 2 OId Vidi Gharkul Near| Lakh Two Thousand One Hundred
Kharade One Thousand &Forty | Road, Tal Indapur, Dist. Lakh Seventy Thousand Only) Viiav Maruti Chowk Kasbe & Eighty Five Only)
Co-Borrower: Arati Sandip Nine Only) Pune, Pune, Maharashtra S(J)Ia)\/pur Tal - North Solapur ghty y
Kharade 413120. : -
LAN: LXPUN00116-170048604 | 19-12-2020 For Rs: |Flat No - 201, 2Nd Floor,|  Reserve Price: Rs.1800000I- Dist - Solapur Near Vijay
. - . . Maruti Temple Near Vijay
WALK IN INTERVIEW Branch: Pune2 1371892/- (Rupees | Shinde Residency, Hingane (Rupees Eighteen Lakh Only) Maruti Chowk  Solapur
Borrower: Parmeshwar Gyanuji | Thirteen Lakh Seventy [Home Colony, Karve Nda| EMD: Rs. 180000/-(Rupees One |
; ; HSa ; e ; Mohrut One Thousand Eight |Road, Karve Nagar, Pune Lakh Eighty Thousand Only) Maharashira-413006 -
Applications are invited for the following positions till Co-Borrower: Alaka Hundred & Ninety Two |Maharashtra - 411052 LAN: 14-05-2025 For Rs: |Old Sno. 146/1 New S|  Reserve Price: Rs.2882967/-
02/02/2026 1 LXMOSOLAPU5223-240689285 2924669/- (Rupees |No.144/1 Plot No. 896, 897, (Rupees Twenty Eight Lakh Eighty
Parmeshwar Mohrut only) Branch: Sol Twenty Nine Lakh 898, 899, 900, 901, 902,| Two Thousand Nine Hundred &
L. - : o EEr T — —— o - ={|Branch: Solapur wenty Nine La , , , , , wo Thousand Nine Hundre
Posts: Clinical Instructor/ Tutor — 09 LAN: L)_(DAU0011.6 170045172 11-05-2023F or Rs: th N0'4-26’ Village | Reserve Pr|ce_. Rs.1218403/-(Rupees Borrower: Chandrakant Twenty Four Thousand | 903, 904, 905, 906,907, Sixty Seven Only)
. L . . Branch: Baramati 1065171/- (Rupees |Nira Waghaj, Nr Kokare | Twelve Lakh Eighteen Thousand Four {l Dontul Six Hundred & Sixt 908, 1009. 1010.1011 And| EMD: Rs. 288297/~(R T
Required qualifications, experience, Borrower: Balaso Nathyaba Ten Lakh Sixty Five |Wasti, Baramati, Pune, Hundred & Three Only) axman Dontu? X Fundre IXty , ) AOTT AN : Rs. 288297/-(Rupees Two
3 Iication format and Kokare Thousand One Maharashtra 413102 EMD: Rs. 121840/-(Rupees One Lakh Co-Borrower: Sunita Nine Only) 1012 , Ad Measuring 525| Lakh Eighty El'ght Thousand Two
PP : _ Co-Borrower: Surekha Balaso Hundred & Seventy Twenty One Thousand Eight Hundred || Chandrakant Dontul Sq.Mtr., Bhagya Nagar| Hundred & Ninety Seven Only)
further details are available on Kokare | OneoOnly) & Forty Only) gggg K}gﬂjas”ggpﬁ':k%kl°t
; ; L. ; LAN: LXKOL00316-170045148 12-03-2024 For Rs: |Gat No. 115, Milkat No. Reserve Price: Rs.2300000/- : -
UnIVGFSIty website: www.much.ac.in Branch: Kolhapur 1878701/- (Rupees |970, Vibhag No. 11, Hindavi| (Rupees Twenty Three Lakh Only) b S_olapusr Dist - S°'ap“'f
3 ; 3 Borrower: Krishnat Swamarao Eighteen Lakh Seventy [ Swaraj Colony, Yashoda| EMD: Rs. 230000/-(Rupees Two Near Kisan Sankul Rangraj
; Address: Pune-411001 Chougale Eight Thousand Seven |Nagar, Mouje- Kaneriwadi, Lakh Thirty Thousand Only) Nagar Water Tank Solapur
GMF's ) . G ; h Maharashtra-413005
! . Co-Borrower: Gita Krishnat Hundred & One Only) | Tal-Karveer, Kolhapur,
Tehmi Grant Contact: Phone — 02066455688 Chaugale Maharashtra 416234 1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out
Institute of Email- tgine@ru byhall.com LAN: LXPUN00116-170048863 09-07-2025 For Row House No-10 Reserve Price: Rs.2482688/- therein. Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service Provider, M/s.
Nursing Education ) : Branch: Pune2 Rs:2351055/- (Rupees | S.No-45 H.No- 8/2,| (Rupees Twenty Four Lakh Eighty | ARCA EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for e-Auction
website-www.tgine.com Borrower: Manoj Bhimrao Dalvi | Twenty Three Lakh |Area Ad Measuring 750| Two Thousand Six Hundred & | and the Bid Form which will be submitted online. The interested buyers may go through the auction terms & conditions
Co-Borrower: Ratnaprabha Fifty One Thousand | Sq.Ft, Rutuparna  Soc _ Eighty Eight Only) and process on the same portal and may contact to VINOD MOHAN GADKAR-8655601137/DEEPAK DAJI NAIK-
Bhimrao Dalvi &Fifty Five Only) ~ |Near  Diamond — Water| EMD: Rs. 248269/- (Rupees TWo | g3g8395757/TUSHAR CHANDRAKANT SUTAR-8108334987/VINOD TANAJI KAMBLE-9372705614/AMIT SURESH

Park  Lohegaon Pune| Lakh Forty Eight Thousand Two
Maharashtra- 412207 Hundred & Sixty Nine Only)

LAN: LXSAT00117-180060787 09-07-2025 For Rs: |G P Milkat No 658/1&658 | Reserve Price: Rs.992448/-(Rupees

NAGAWADE-9372705415/DEEPAK SHIVAJI KESWAD-7208816905/BABASAHEB MADHAV JADHAV-7208870468/
SUBHASH RAJARAM SHIRSEKAR-9923465995/ AJAHAR ASIF SAYYAD-9372704792/DEEPAK SHIVAJI

Branch: Satara 926889/- (Rupees Krishna Jadhav Vasti A/P| Nine Lakh Ninety Two Thousand KESWAD.-7208816905NIS|.'|AL DIGAMBAR KUDALE-85910050§8/RAJU .MAHADEV KAMBLE-8928951411, detaills

Borrower: Suraj Kisan Jadhav Nine Lakh Twenty |Kiroli Tal Koregaon Dist| Four Hundred & Forty Eight Only) | @vailable in the ab_ove mentioned Web Portal and may contact their Centralised Help Desk: + 91 83709 69696, E-mail

Co-Borrower: Kisan Vithoba Six Thousand Eight | Satara,Maharashtra-415501 | EMD: Rs. 99245/-(Rupees Ninety |ID: contact@auctionbazaar.com.

Jadhav Hundred & Eighty Nine Nine Thousand Two Hundred & |Place : Maharashtra Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited
Only) Forty Five Only) Date : 19.01.2026 (Earlier Known as Aspire Home Finance Corporation limited)
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